Government of Jammu and Kashmir
Home Department,
Civil Secretariat, Jammu/Srinagar

NOTIFICATION

Jammu, the 27" of April, 2023

S.0. ﬁéﬁ_ln exercise of the powers conferred by clause (s) of seciion 2 of
the Code of Criminal Procedure, 1973, and in partial modification of all
notifications issued on the subject, the Government hereby declares that the
three Police Stations and one Police Post of District Udhampur, specified in
column (1) of the Annexure-A, to this notification. shall for the purpose of
registration and investigation of all offences. exercise territorial Jurisdiction
with respect to the areas specified in the corresponding entries in column
(3) thereof.

By Order of the Government of Jammu and Kashmir.

‘ Sd/-
M (Raj Kumar Goyal) IAS
Financial Commissioner/
: Additional Chief Secretary
No. Home/PNG/37/2021-01 (CC 9374) Dated:27.04.2023.
Copy to the:
I Director General of Police, J&K.
2. Financial Commissioner (Additional Chief Secretary), Finance
Department.
3. Additional Director General of Police, Jammu Zone.
4. Principal Secretary to the Hon’ble Lieutenant Governor, J&K.
5. Commissioner/Secretary to the Government, General Administration
Department.
0. Divisional Commissioner, Jammu.
7. Administrative Secretary to the Government, Revenue Department.
8. Secretary to Government, Department of Law, Justice and Parliamentary
Affairs (w.s.7.c).
Y. Deputy Commissioner, Udhampur
10.8enior Superintendent of Police, Udhampur.
I'l.Director Information & Public Relations, J&K.
I2.Director, Archives, Archacology and Museums, J&K.
I3.General Manager, Government Press, Jammu/Srinagar.
I4.Private Secretary to the Chief Secretary, J&K.
I5.Private Secretary to the Financial Commissioner (Additional Chief
Secretary), Home Department.
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16.Incharge Website, Home Department.

I'7.Stock file.

Copy also to the: |

loint Secretary (JKL). Ministry of Home Affairs, Government of India. - |
|

eaas
—7Tn| a3
(Dr Arvind Karwani) JKAS
Additional Secretary to the Government
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